CHANGE OF NAME

|, Radha Devi w/o Babloo, Village Chhoti Nihar, P.O. Gangoti, Tehsil Lad Bhadol, Distt.
Mandi (H.P.) declare that in my son's birth certificate (issued by Civil Hospital Baijnath) his name
Anmol, my name Radha and my husband's name Bablu are wrongly mentioned. Please correct
these names as son's name Piyush, my name Radha Devi and my husband's name Babloo. All
concerned note.

RADHA DEVI,

w/o Babl oo,

Village Chhoti Nihar, P.O. Gangoti,
Tehsl| Lad Bhadol, Distt. Mandi (H.P.).

CHANGE OF NAME

I, Begma w/o Chaman Lal, P.O. Tandu, Tehsil Sadar, VTC Matha Neeul, Distt. Mandi
(H.P.) my minor son's name Aushul is wrongly entered in his Aadhar No. 8332 2526 9662 correct
name is Anshul.

BEGMA,

w/o Chaman Lal,

P.O. Tandu, Tehsi| Sadar, VTC Matha Neeul,
Distt. Mandi (H.P.).

CHANGE OF NAME

I, Bhagwan Singh, r/o Village Kindari, P.O. Larot, Tehsil Chirgaon, Distt. Shimla, H.P.
declare that the name of my son Arnav iswrongly Mentioned as Anuv Kumar in his Aadhar Card.
Therefore it should be changed to Arnav.

BHAGWAN SINGH,
r/o Village Kindari, P.O. Larot,
Tehsil Chirgaon, Distt. Shimla (H.P.).

CHANGE OF NAME

I, Rumal Singh /o Sh. Ram Singh, r/o V.P.O. Sakri, Teh. Haripur, Distt. Kangra (H.P.)
declare that | have changed my name from Rumel Singh to Rumal Singh both are one and the same
Person.

RUMAL SINGH,

/o Sh. Ram Sngh,

r/o V.P.O. Sakri,

Teh. Haripur, Distt. Kangra (H.P.).



